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 Daury  and  other  agencies  in  Delhi  are  rea-
 sonably  adequate

 Programme  to  Inform  People  about
 Economic  Policy

 2097  DR  DEBIPROSAD  PAL  Willthe
 Minister  of  INFORMATION  AND  BROAD-
 CASTING  be  pleased  to  state

 (a)  whether  the  Government  have  any
 proposal  to  launch  a  massive  programme  to
 inform  the  people  about  the  economic  pol-
 icy,  and

 (b)  if  so,  the  details  thereof?

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  INFORMATION  AND
 BROADCASTING  (KUMARI  GIRUA  VYAS)
 (a)  and  (b)  The  charter  of  the  Ministry  of
 Information  and  Broadcasting  ७  to  inform
 people  and  carry  out  awareness  campaigns
 of  various  Government  policies,  programmes
 and  activities  The  various  media  units  of  the
 Ministry  of  Information  and  Broadcasting  are
 engaged  in  carrying  out  this  charter  in  re-
 spect  of  economic  policies  of  the  Govern-
 ment
 12.00  -०

 (Interruptions)

 {  Translation)

 SHRI  RAM  VILAS  PASWAN  (Rosera)
 Mr  Speaker,  Sir,  you  had  made  an  an-
 nouncement  in  the  House  on  that  day  so  |
 would  like  to  know  about  the  export  and
 import  of  wheat  (Interruptions)

 {Translation}

 MR  SPEAKER  You  please  take  your
 “at,  he  it  about  to  speak

 [English]
 ः

 They  have  given  me  a  letter
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 [  Translation)

 SHRI  RAM  VILAS  PASWAN  Is  ts  com-
 ing?

 {English}

 MR  SPEAKER  Yes

 (Interruptions)

 SHRI  SAIFUDDIN  CHOUDHURY
 (Katwa)  Sir,  we  have  given  notice  about  the
 very  alarming  news-item  that  has  appeared
 in  the  Press  today  in  our  country  ॥  refers  to
 classified  internal  policy  document  prepared
 by  the  US  Defence  Department  at  the  behest
 of  their  Defence  Secretary-in  consultation
 with  Mr  Bush  and  his  advisers  ॥  contem-
 plates  use  of  force  against  India  and  Paki-
 stan  with  the  assumption  that  we  are  en-
 gaged  in  making  weapons  of  mass  destruc-
 tion  and  nuclear  weapons  Now  this  s  a  very
 serous  matter

 India’s  position  about  making  of  nuclear
 bomb  ”  very  well  known  to  the  world  We
 have  refrained  from  making  a  bomb  We
 have  declared  that  we  will  be  using  nuclear
 energy  1  for  peaceful  purposes  But  the  kind
 of  arrogance  that  has  come  from  these  imter-
 nal  documents,  15  very  disturbing  for  our
 country  Italso  smacks  of  akind  of  ignorance
 on  the  part  of  US  Administration  Even  in  ths
 report,  it  ७  clear  that  they  are  not  willing  to
 contemplate  a  ॥0(1018 81-66  world  They  want
 to  retain  the  monopoly  of  nuclear  power
 within  their  own  fraternity,  within  some  coun-
 try

 India  has  taken  a  moral  position  that  has
 been  endorsed  by  the  people  of  our  country
 that  we  are  against  making  a  nuclear  bomb
 We  are  for  use  of  nuclear  power  for  peaceful
 purposes  But,  at  the  same  time,  this  kind  of
 immoral  reference  against  India  has  to  be
 condemned
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 ।  want  a  clarification  from  the  Govern-
 ment  whether  they  have  come  to  know  about
 this  paper  ff  they  have  come  to  know  of  tt,
 what  is  their  reaction?  What  action  are  they
 going  to  take  against  this  kind  of  judgement
 that  ७  being  constructed  in  the  Defence
 Department  of  USA?  ॥  -  -  very  serious
 matter  The  whole  House  isconcerned  about
 it  (interruptions)

 MR  SPEAKER  Well,  we  do  appreciate
 the  pains  the  Hon  Members  are  taking  and
 the  vigilance  they  are  showing  It  is  some-
 thing  which  has  to  be  appreciated  it  15
 something  to  which  we  should  attach  impor-
 tance  But  there  ७  one  more  point  which  has
 to  be  borne  in  mind  while  raising  the  matters
 of  this  nature

 When  the  matters  relating  to  the  foreign
 countries  are  raised  on  the  floor  at  a  time
 when  we  are  discussing  the  unlisted  busi-
 ness,  naturally  the  Government  does  not
 have  a  notice  (interruptions)  ।  the  matter  15
 of  sensitive  nature  and  if  it  has  been  pub-
 lished  in  such  a  fashion  as  to  create  some-
 times  bad  blood  in  the  countries-it  may  be  in
 United  States  of  America  or  China  or  Soviet
 Union  or  Pakistan  or  Malaysia  or  any  other
 country-we  shall  have  to  be  very  careful
 about  this  On  the  one  hand,  we  appreciate
 and  congratulate  those  who  are  so  vigilant
 but  at  the  same  time,  ।  would  like  to  caution
 the  Members  that  in  the  interest  of  the  coun-
 try,  at  the  time  of  transacting  the  unlisted
 business,  let  us  be  careful  in  raising  sensi-
 tive  matters  which  would  create  bad  blood

 (Interruptions)

 SHRI  SAIFUDDIN  CHOUDHURY  501,  |
 have  given  due  notice.

 MR.  SPEAKER:  You  should  give  notice
 to  the  Government  ard  not  to  me.

 SHRISAIFUDDIN  CHOUDHURY:  Yes.
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 !  have  given  notice  to  the  Government  Why
 has  ॥  not  been  shown  to  the  Minister?

 (Interruptions)

 MR  SPEAKER  Mr  Saifuddin,  please
 take  your  seat

 (Interruptions)

 MR  SPEAKER  |  am  standing  and  let
 me  say  something  You  sitdownfirst  Unless.
 |  raise  my  voice,  you  will  not  take  your  seat
 Please  appreciate  that  |  cannot  compete
 with  you  tn  raising  my  voice  |  shall  have  to~
 speak

 (interruptions)

 MR  SPEAKER  i  have  made  a  state-
 ment  on  the  Floor  of  the  House  very  care
 fully  |  have  not  debarred  you  from  raising  tt
 At  the  same  time,  |  have  cautioned  you  that
 there  can  be  news  ttem  in  the  newspapers
 planted  by  anybody  to  create  bad  ७od
 between  China  and  India,  Soviet  Union  and
 India,  America  and  India,  Pakistan  and  India
 or  any  country  for  that  matter  That  is  why,
 you  shall  have  to  be  very  careful  about  it

 (Interruptions)

 MR  SPEAKER  Please  take  your  seat
 Not  like  this  |  cannot  just  compete  with  you
 In  raising  my  voice  Let  me  complete  what  |
 have  to  say  |  am  not  asking  the  Government
 not  to  respond  to  ॥  |  am  not  compelling  the
 Covernment  to  respond  to  ॥  What  ।  am
 Saying  is  let  us  be  careful  in  matters  which
 relate  to  foreign  countries  over  which  we
 have  no  control  and  you  have  no  means  of
 verifying  the  facts

 (Interruptions)

 MR.  SPEAKER:  Shri  Chandra  Jeet
 Yadav
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 (interruptions)

 SHRI  SRIKANTA  JENA  (Cuttack)  Is
 the  Government aware  of  this  particular  news
 item  or  not?

 (Interruptions)

 SHRI  NIRMAL  KANT!  CHATTERJEE
 (Dumdum)  National  interest  requires  a  quick
 response  from  the  Government  (/nterrup-
 tions)

 MR  SPEAKER  IhavecalledMr  Chan-
 dra  Jeet  Yadav  to  speak  All  of  your  are
 standing  and  speaking  which  ts  not  good  |
 am  calling  one  after  the  other

 (interruptions)

 MR  SPEAKER  Notice  to  the  Speaker
 Is  not  notice  to  the  Government  also  |  have
 got  the  notice  just  ten  minutes  before  the
 House  started

 (Interruptions)

 SHRI  CHANDRA  JEET  YADAV
 (Azamgarh)  |  am  in  full  agreement  with  the
 two  points  which  you  have  made,  that  is,  we
 should  be  careful  about  our  relationship  with
 other  countnes  on  sensitive  issues  and  that
 you  appreciate  the  vigilance  of  the  Members
 so  far  as  our  national  interest,  particularly  the
 security  and  sovereignty  of  our  country  are
 concerned  Sir,  this  is  a  very  senous  matter
 tts  wellknown  that  there  are  notwo  opinions
 on  ths  issue  that  we  have  refused  to  sign  the
 NPT  because  we  feell  that  ह  -  not  in  our
 national  interest  Only  zonal  peace  or  zonal
 agreement  to  contro!  the  nuclear  weapons
 activity  ts  not  enough  The  world  should  be
 nuclear  free  Therefore,  keeping  in  view  our
 national  interest,  we  have  refused  to  sign
 This  1s  only  a  pressure  on  our  Government
 and  preasure  to  the  extent  that  they  can
 attack  our  nuclear  mstallations  This  is  a
 senous  matter  है  has  been  brought  to  the
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 notice  of  the  Governmenਂ  and  Government
 must  promptly  respond to  this to  at  least  allay
 this  fear  |  would  like  to  know  whether  this
 matter  has  come to  the  notice  of  the  Govern-
 ment  also or  not  Therefore,  through  you  Sir,
 lam  requesting the  Defence  Minister,  who  15
 present  here  fortunately,  to  at  least  give  his
 reaction  on  this  very  important  issue  which
 relates  to  our  national  secunty  and  sover-
 eignty  This  -  my  request

 (Interruptions)

 {Translations}

 SHRI  GEORGE  FERNANDES  (Muzef-
 farpur)  Mr  Speaker,  Sir,  |  would  like  to  say
 two  or  three  things  at  this  juncture  |  am
 myself  opposed  to  nuclear  power  whether  it
 1s  used  for  war  or  for  generating  electricity
 but  ।  would  like  to  say  a  few  words  regarding
 Amenca's  recent  approach  towards  it  Firstly,
 we  have  been  holding  discussions  inside
 and  outside  the  House for  the  last  many  days
 on  the  Issue  of  Sovereignty  of  the  country  ।
 hold  this  opinion  that  when  economic  sover-
 eignty  of  country  !s  lost,  it  ”  futile  to  hope  for
 political  sovereignty  of  country  18  lost,  it  15
 futile  to  hope  for  political  sovereignty  and
 longer  The  news-item  published  today  indi-
 cates  that  America  wants  to  tell  you  that
 there  can  be  an  attack  on  your  sovereignty

 My  second  question  to  the  Government
 through  you  -  that  during  the  last  Six  months
 many  big  officials  of  our  army  and  military
 have  gone  to  America  and  many  big  officers
 of  that  country  have  come  to  India  The
 senior  most  general  of  out  country  paid  a
 visit  to  America,  met  various  people  and  held
 deliberations  with  the  State  Department  of
 that  country  In  this  context,  |  would  like  to
 know,  although  |  do  not  remember  whether
 the  Defence  Minister  had  gone  there  or  not
 but  in  the  last  few  days  he  has  been  saying
 all  kinds  of  things  pertaining  to  Defence
 matters  and  when  the  officers  visited  Amer-
 ica  during  the  last  six  months  it  -  obvious
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 that  they  had  gone  on  official  level  They  did
 Not  go  on  théPown  env  enumbet  of  officars
 beleriginy 10  Ameviche  milkary,  Mery  arid  Alr
 Force,  whowtelted  tidia'during  the  tet  डरे
 months,  pdftape  never  ir  the  past  forty
 years  thd  'so-mainy  sttiders'ever  pardwviak to
 india  (Miterruptions}  +

 /  1  ष्
 MR  SPEAKER!  No,  no,  you  please

 ई  1  1  द
 क see

 (Interruptions)

 SHRIGEORGE  FERNANDES  Iwould
 like  to  know  from  the  Government  whether
 these  tssues  were  raised  in  the  presence  of
 allof  you  and  whether the  report  published  in
 the  todays  newspaper  ७  authentic?  Mr
 Speaker  Sir  Moreover  ।  do  not  agree  with
 you  that  news  15  fabricated

 MR  SPEAKER  No  no  |  never  said
 that  What  |  said  was  that  there  were  possi
 bilities  that  tt  might  be  a  concocted  story
 Please  do  not  distort  the  facts  If  such  athing
 15  happening  tn  front  of  me,  what  would  be
 outside  the  House?

 (Interruptions)

 SHRI  GEORGE  FERNANDES  Mr
 Speaker  Sir,  |  stand  corrected  |  want  to
 point  out  that  in  this  0858  thera  is  no  scope  of
 suspicion  because  Ido  not  havethe  slightest
 doubt  regarding  the  tacts  hightigtited’in  this
 news  As  such  |  would  like  to  know  whether
 the  Government  has  coritemplated  on  this
 issue  before  this  news  appeared  Was  ttin
 the  notice  of  the  Governrhart  and  today
 when  this  news-item  -क  ome,  hag  the
 Government  taketritte  initiative  of  cating  the
 American  amnbasader’  imittediately  far  an
 explanation  th  this  fégard?  {intertyptions)

 [Engksh}

 MR  SPRORRERPW ROM  fhlry  ar  Hare,

 you  may  एड  pean  tneਂ  216  +  हਂ  7
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 SHRIRUPCHAND  PAL  (Hooghly)  The
 -०  sovereignty  ts  in  great  danger
 The  Government  should  immediately  re-
 spond  In  the  background of  the  joint  exer-
 éise  by  our  defence  forces  and  the  American
 defence  forces  (interruptions)

 ।  Translation}

 ”  RABI  RAY  (Kendrada)  Mr
 Speaker,  Sir,  f  agree  to  your  decision  but |
 only  want  to  say  that  since  Shri  Pawar  15
 present  here,  all  of  us  belonging  to  the  oppo
 sition  party  want  the  Government  to  respond
 immediately  to  the  question  relating  to  the
 ‘security ०  the  country  As  such  ।  am  raising
 this  issue  that  Pentogan  which  ts  a  defence
 establishment  of  the  United  States  was  in
 strumental  in  Publishing  this  news-item  that
 gocument  (Interruptions)

 MR  SPEAKER  You  please  ask  ques
 tions

 (Interruptions)

 SHRI  RABI  RAY  Mr  Speaker  Sir  it
 has  been  categorically  stated  in  the  news
 that  (interruptions)

 MR  SPEAKER  It  ७  written  in  the
 newspaper  or  it  has  appeared?

 SHRI  RABIRAY  Mr  Speaker  Sir  lam
 saying  this  after  fully  agreeing  with  you
 Sharad  Pawar}  ts  present  here  Let  tim  say
 that  ft  Is  not  a  document  of  the  Pentagan
 (Jhtérreptions)  ॥  has  been  published  at  the
 bbheet  ०  Mr  Bush's  Advisof  and  an  Under
 Sectafaty  1  Wottd  [ike to  only  point  out  that
 whpn'Atneréa -  frequently  attddatig  our
 soveregnif*

 १  Uintdlruptions)  if  ” -  --
 erortKindofattadk  Onto  nibhand,  हि19  कता
 WRAR  dH  SUP  debrdily  ARE  en  -  ‘other
 थगे  अनिश रिश लिए  dn  odf  -Peliical  saver

 SEC  ahy  Wa  -  ७  AHP  बिकिनी8
 “ecattsta tap  ने  सिटि  -  ing  us’  Panes  Sahetis *
 prostfid hater wind es सं  ि  suanaertl  treet



 417.0  Written  Answers

 on  the  fact  whether  the  Pentagan  has  not
 furnished  tt  (Interruptions)  Our  For-
 eign  Secretary,  Shn  Dixit,  has  ether  gone  or
 ”  about to  go  After  having  published  ॥,  he  is
 being  pressunsed  to  sign  the  NPT  ॥  15  2
 compulsion  and  pressures  from  various
 sources  are  being  exerted  on  him  We  want
 the  Government  to  stay  away  from  this  for
 the  sake  of  the  sovereignty  of  the  coun-
 try  (Interruptions)  We  want  to  ask
 whether  it  has  been  said  by  Pentagan  Isit  an
 opinion  of  the  U  S  Government  ff  not,  tis  all
 nght  and  if  so,  the  Government  should
 immediately  make  a  statement  in  this  re-
 gard,  (Interruptions)

 (Engish}

 SHRI  JASWANT  SINGH  (Chittorgarh)
 Mr  Speaker,  Sir,  1100  had  come  across  this
 news  item  ।  listened  with  great  care  to  the
 observations  and  the  points  made  by  vari-
 ous  honourable  colleagues

 Of  course,  so  far  as  national  sover-
 eignty,  to  serving  the  nation’s  interest,  is-
 sues  relating  to  national  security,  defence,
 etc  are  concerned,  |  do  not  think  the  House
 ७  divided  on  these  at  all

 But  the  point  that  |  would  like  to  make  15
 that  it  15  incumbent  on  the  Government  to  be
 seized  of  the  concern  of  the  House

 Secondly,  even  before  the  House  ex-
 presses  its  anxiety,  the  Government  would
 be  well-advised  to  take  note  of  such  devel-
 opments  and  to  come  forward  before  the
 House  and  bring  ॥  ‘०  the  notice  of  the  House
 ।  share  these  sentiments  with  my  colleagues
 who  have  expressed  their  views  But,  never-
 theless,  there  ७  an  altered  reality  and  that
 cannot  be  wished  away  ।  the  Government
 of  India  has  chosen  not  to  accept  US  pres-
 sures  for  example  on  signing  of  the  NPT,  we
 stand  entirely  with  the  Government  We  are
 not  voteries  of  a  uniform  appheation  of  NPT,
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 unlike  what  my  fnend  Shri  George  Fernan-
 des  has  said

 In  similar  terms,  tf  armed  forces  officers
 of  the  United  States  of  Amenica  were  to  now
 visit  India  and  Indian  officers  of  counter  rank
 of  equivalent  rank  were  to  visi  the  United
 States  of  Amenca,  in  the  altered  circum-
 stances,  |  find  ॥  only  correct  How  else  are
 yOu  going  to  continue  to  evolve  a  situation  of
 exchange,  inter-change  of  ideas?  In  the  very
 same  light,  |  welcome  the  fact  that  what  we
 have  been  advocates  for  a  very  long  time  |
 welcome  the  fact,  even  if  belatedly,  finally,
 the  Government  accorded  a  position  of  full
 diplomatic  relations  with  the  State  of  Israel
 We  welcome  it  We  have  long  been  advocat-
 ing  tt  There  15  no  wishing  away  rather  you
 cannot  wish  away  the  change  that  has  come
 about  globally  And  in  analysing  situation
 relating  to  national  sovereignty,  you  cannot
 speak  in  yesterday's  tdiom  and  you  cannot
 try  and  throw  up  chimaera’s  of  problems  or
 anxieties  which  were  more  applicable  in
 yesterday's  idiom

 ।.  therefore,  appeal  yet  again  to  the
 Government  that  they  ought  to  take  note  of
 such  developments  even,  before,  the  House
 comes  forward  It  ts  matter  of  some  anxiety
 to  the  House  The  Government  have  taken
 note  of  ॥  and  they  should  have  clarified  ॥  or
 they  should  take  the  first  earliest  opportunity
 to  clarify  it  Thank  you

 SHRI  NIRMAL  KANT!  CHATTERJEE
 What  we  understand  ts  that  everybody  agrees
 that  there  has  been  a  change  in  the  interna-
 tional  environment  The  Point  ७  not  whether
 we  recognise  ttornot  The  point  ७  how  do  we
 respond  to  that  international  change  Now
 there  are  various  ways  of  responding  to  ॥
 Now  there  are  various  ways  of  responding  to
 tt  One  ts  by  way  of  surrendering  apparently
 or  perhaps  falsely  to  this  awesome  power  of
 the  impenalist  United  States  The  other  Is to
 tespond  in  a  manner  whereby  we  come  at
 the  top  of  the  developing  countries,  the  so-
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 called  Third  World  countries  and  try  to  resist
 such  pressures.  The  question  is  whether  as
 has  been  pointed  out  by  all  of  us  or  each  of
 us,  that  we  were  always  behind  the  Govern-
 ment  on  such  issues.  The  problem  that  faces
 us  today  is  whether  we  are  allowed  to  be
 behind  them;  whether  they  will  take  position
 or  not,  because  of  the  condition  of  the  econ-
 omy  where  we  have  landed  into,  or  are  they
 not  subjecting  themselves to  such  pressures
 where  it  can  only  be  described  as  lying
 prostrate  before  all  the  mighty  powers  and
 they  are  not  resistant  to  the  new  imperialist
 offensive  which  has  been  made  more  plau-
 sible  than  before  because  of  the  ruination  of
 the  USSR.  The  threat  has  increased  and  not
 decreased.  That  is  the  perception  that  should
 prevail  in  the  Government.  We  are  rather
 apprehensive  that  the  Government  is  mov-
 ing  away  from  this  kind  of  understanding  of
 the  world  situation.  Therefore,  there  is  a
 great  danger  to  the  country  as  a  whole.

 [Trans!stion|

 SHRI  JAGMEET  SINGH  BRAR
 (Faridkot):  Mr.  Speaker,  Sir,  |  would  like  to
 draw  the  attention  of  the  House  and  the
 Government  to  a  very  important  issue.  After
 elections  in  Punjab.........  (interruptions)

 MR.  SPEAMER:  If  you  could  keep  quiet,
 ”०  talk  to  hia  as  |  am  also  referring  to  the
 same  issue.  Bararji  |  will  call  you  later.

 THE  MINISTER  OF  DEFENCE  (SHRI
 SHARAD  PAWAR):  Regarding  the  news-
 item  published  in  today’s  newspaper,  the
 Indian  Government  has  not  received  any
 authentic  information  till  date.  The  Foreign
 Secretary  of  India  has  left  for  America  today.
 After  reading  this  news-item  (have  given  this
 instruction  in  the  moming  that  our  Ambassa-
 dor  to  that  country  will  establish  contact  with
 him  and  brief  me  after  collecting  information
 regarding  the  detailed  report  appeared  in
 today's  newspaper.  He  is  to  confirm  whether
 it  is  authentic  and  serious.........
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 [English]

 SHRI  SOMNATH  CHATTERJEE
 (Bolpur):  Why  has  the  U.S.  Ambassador
 been  called?

 [Translation]

 SHRISARAD  PAWAR:  Thereatter  ।  shall
 definitely  come  to  this  august  House  with  a
 detailed  statement.

 [English]

 SHRI  NIRMAL  KANT!  CHATTERJEE:
 Why  has  the  U.S.  Ambassador  not  been
 called?  He  is  just  saying  that  he  is  collecting
 the  information.

 SHRI  SAIFUDDIN  CHOUDHURY:  Why
 did  the  Government  not  call  the  U.S.  Ambas-
 sador  and  ask  what  is  the  truth?  What  is  he
 promising,  |  do  not  understand  (/nterrup-
 tions)

 SHRI  BHOGENDRA  JHA  (Madhubani):
 The  Ambassador  may  be  called.  You  sum-
 mon  the  Ambassador.

 SHRI  NIRMAL  KANT!  CHATTERJEE:
 At  least  you  tell  us  what  you  are  going  to  do.
 (Interruptions)

 SHRI  SAIFUDDIN  CHOUDHURY:  Why
 did  he  not  summon  the  Ambassador?  (/nter-
 ruptions)

 MR.  SPEAKER:  Ido  not  have to  give  my
 opinion  all  the  time.

 (Interruptions)

 MR.  SPEAKER:  The  Minister  says  that
 he  will  collect  the  information  and  if  neces-
 sary  come  to  the  House.  that  is  all.

 (Jnterruptions)



 421.0  Written  Answers

 {  Translation}

 SHR!  JAGMEET  SINGH  BRAR  The
 C  GI  which  was  purchasing  cotton  from  the

 +  farmers  before  the  Punjab  elections  has  now
 backed  out  As  a  result  of  this  the  price  of
 cotton  has  fallen  at  least  by  Rs  200  per
 quintal  |  want  to  request  the  Government
 through  you  that  the  farmers  of  Punjab  are
 under  this  impression  that  the  Cotton  Corpo-
 ration  of  India  has  withdrawn  because  the
 big  business  houses,  the  textileowners  such
 as  Oswal  and  Birla,  having  large  mills,  want
 to  make  profit  at  the  cost  of  the  farmers

 |  would  also  like  to  submit  that  7  lakh
 tonnes  of  cotton  exported  to  Pakistan  by
 Governments  of  so  inferior  quality  that  it  has
 been  rejected  On  the  other  hand,  the  labo-
 rious  farmers  of  Punjab  produce  the  superior
 kind  of  414.0  No  cotton  ।  15  ०  cruel  joke  with
 the  farmers  of  Punjab  The  farmers  have
 stood  by  us  in  the  trying  moments  and  have
 made  several  sacrifices  to  grow  crops
 Despite  this  why  has  the  CC!  withdrawn
 from  market  and  why  are  the  prices  con-
 stantly  falling  and  have  declined  from  Rs
 1570.0  to  Rs  1200  per  quintal  in  the  market  ।
 and  the  farmers  of  Punjab  hold  this  view  that
 the  Government  has  succumbed  to  the  pres-
 sure  exerted  by  big  houses  and  subsequently
 brought  downthepnces  Such  atrend  should
 be  stopped  immediately  lest  ०  feeling  should
 develop  inthe  minds  of  the  farmers  of  Punjab
 thatthe  Punjab  elections  were  ameredrama
 The  CC!  has  withdrawn  the  rates  since
 Punjab  elections  are  over

 {English}

 MR  SPEAKER  The  hon  Members
 wanted  a  statement  from  the  Minister  Mr
 Chidambaram,  you  are  making  a  statement
 now

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY OF  COMMERCE  (SHRI  P  CHI-
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 DAMBARAM)  On  the  other  one!
 ruptions)

 (nter-

 MR  S°LAKER  This  was  something
 which  was  raised  at  this  point  of  time  You
 wanted  to  make  a  statement  |  am  allowing
 you  now

 (Interruptions)

 SHRI  SOMNATH  CHATTERJEE  Sir
 would  you  allowਂ  after  this
 statement?  (Interruptions)

 SHRI  SUDHIR  SAWANT  (Rajapur)  Sir,
 you  are  not  allowing  me  (Interrup-
 tions)

 SIIRIINDER  JIT  (Darjeeling)  The  hon
 Member  Shn  Sudhir  Sawant  wants  to  raise  ०
 very  important  point  (interruptions)

 SHRI  SUDHIR  SAWANT  Sir,  you  have
 not  allowed  the  Congress  Members  to  speak
 on  matters  which  have  been  raised  by  other
 Members  |  do  not  understand  whether  it  15
 telated  to  Sudhir  Sawant  as  a  Member  of
 Parliament  (Interruptions)

 MR  SPEAKER  Ihavebeen  seeing  that
 every  day  you  are  standing  up  like  this  ।  you
 are  doing  like  this,  |  am  not  going  to  allow
 you  You  are  not  the  only  Member

 (Interruptions)

 SHRI  SUDHIR  SAWANT  |  am  one  of
 the  Members  of  this  House  You  have  al
 lowed  everyone  to  raise  the  matter  and  speak
 on  that  You  have  not  allowed  me,  a  Con-
 gress  Member  to  speak  on  that  This  15
 happening  time  and  again  (/nterrup-
 trons)

 MR  SPEAKER  Now,  you  have  to  sit
 down  Otherwise,  |  will  name  you  and  ask
 youto  withdraw  This  ”  too  much  This  is  not
 gram  Panchayat


